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wnediate and downstream units.
(b) Doeg not arise.

Exchange of Modioal knowledge bei-
ween India and Nepal

31,8hri Bri} Raj Bingh:
8hri{ Onkar Lal Berwa:
Shri Atal Beharl Vajpayee:

Will the Minister of Health and
Family Planning be pleased to state:

(a) whether 1t 33 a fact that an
agreement has been sgned between
the Indian Medical Association and
the Nepalese Medical Association for
the exchange of medical knowiedge;
and

(b) 1f 50, the details thereof?

The Minister of Health and Family
Planning (Dr. 8. Chandrasekhar):
(a) Yes.

(b) A copy of the agreement sign-
ed between the Indian Medical Asso-
ciation and the Nepalese Medical As-
soclation 15 enclosed as Annexure.
[Placed wn Library See No LT-160/
€7].

Rate of Exchange of Indian Rupee

242, Shri George Fernandes: Will
the Minister of Finance be pleased to
state;

(a) the official rate of exchange of
the Indian Rupee with the U.S. Dollar
and the Pound of Great Britain at
the tume of the devaluation of the
Indian Rupee last year;

(b) the exchange rates prevalent at
present; and

(¢) the unofficial value of the Indian
rupee in these two currencies at the
time of devaluation ang what is it
aow?

The Deputy Prime Minkter and
Minister of Fimance, (Shri Morarjl
Desal): (a) The official rate of ex-
change Dbefore devaluation was 21
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U.5. cents per one rupes and 1 sh. 6d.
per rupee,

(b) The current exchange rate for
the Indian rupee is 131j3 US. cents
per rupee and 11'4286 d. per rupee.
That is to say, one Pound Sterling is
equal to 21 rupees and one U.S. dol-
lar is equal to 7'5 rupees.

(b) The unofficial quotations for
the Indian rupee in the foreign
markets, which represent unauthoris-
ed transactions, have been as follows.

Before devaluation, the quota-
tion in the London market was
86-75 Sh. for 100 rupees; on 1st
March 1867, it was 65-50 Sh. per
100 rupees. In the New York
free market the quotation was
10'99 cents per rupee on 3rd
June, on 10th March 1967, 1t was
833 cents.

Grants tg certain Institutes

243 Shri Abdul Ghani Dar: Will
the Minister of Finance be pleased to
sta e the amount of grant sanctioned
to the Indian Institute of Public Ad-
muimstration, Indian Institute of Law
and the Indian Institute of Constitu-
tiona] and Parliamentary Studies
during the last one year and the
specific purposes for which the grant
was sanctioned?

Deputy Prime Minister and Minis-
ter of Finance (Shri Morarji Desal):
During 1966/67 the three Insti-
tutes in question were sanctioned
grants of Rs. 10,43,600/-, Rs. 4,00,000!-
and Rs. 2,00,000]- respectively. The
grant of Rs. 10,43,600/- to the Indian
Institute of Public Administration
was partly in the nature of general
support to the Institute and partly
on account of specific projects under-
taken or services rendered to the
Government by the Institute. Indian
Institute of Law was sanctioned a
grant of Re. 4 lakhs to cover the cost
of teaching, research, training staff,
seminars and conferences, p'nbuu
tions, library books equipment and

other establishment charges. The





